NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 07.09.2022 (WEDNESDAY)

COURT -II1

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

10:30 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Registrar of Companies Kamal Kant Jha Gurcharan Singh
No. 185 0f 2020 Vs. Ashish Aggarwal
Touchstone Holdings Pvt. Ltd.
For Admission (After Notice)
2. Comp. App. (AT) | Nandini Chaudhry Adarsh Rai Sidhant Saraswat
(Ins) No. 523 of | Vs. Reetesh Kr.
2021 Reetesh Kumar Agarwal & Anr. Agarwal-R1
With
3. Comp. App. (AT) | Rahul Chaudhry Adarsh Rai Reetesh Kr. Agarwal-
(Ins) No. 524 of | Vs, R1
2021 & 1LA. No. Reetesh Kumar Agarwal & Ors. Sidhant Saraswat-R2
2631 of 2021 & R3
B.L. Khandelwal-R4
4. Comp. App. (AT) | Marinaindia Traexim Pvt. Ltd. Arjun Syal Abhimanyu Bhandari
(Ins) No. 563 of Vs. Abhishek Anand-R2
2021 Union Bank of India & Anr. Pathik Chaudhury
5. Comp. App. (AT) | SM Milkose Ltd. & Anr. Manish Kaushik Vishal Ganda
(Ins) No. 833 of | Vs. Anand S. Sengar
2021 M/S Onyx Components and Systems Yashika Sharma
Pvt. Ltd.
6. Comp. App. (AT) | Somabhai Damodardas Patel & Ors. Henna George Pooja Mahajan
No. 89 & 90 of Vs.
2022 Lincoln Parenteral Ltd.
For Hearing
7. Comp. App. (AT) | Rupinder Singh Gill Prachi Johri Rishi Kapoor
(Ins) No. 702 of Vs. Ravind Gaudana-R2

2020

Three C Universal Developers Pvt Ltd.
Through RP.




2021 & I.A. No.
1277 of 2022

Callina Care Overseas Pvt. Ltd.

8. Comp. App. (AT) | Uniexcel Limited Rachit Batra Saurabh Kalia
(Ins) No. 771 of | Vs.
2021 Uniexcel Developers Pvt. Ltd

9. Comp. App. (AT) | Abdos Polymers Ltd. Kanwal Chaudhary Rahul Jain
(Ins) No. 788 of | Vs,

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar
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